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IN THE CENTRAL AOni NIST RATI \/E TRIBU'JAL I
r»T ^ / /

principal bench
/

NEW DELHI.

O.A. No, 2381/95 Data of decision 4—1-t99S

Hon'bla Shri N .V.K rishnan , Acting Chairnian
Hon'bla Sfnt.Lakahmi Suaminathan, ̂ a-abar (3)

Anju Sapra,
u/o Shri Harish Kumar Sapra,
R/o B-3/211, Pasbhim Uihar,
Nau Dalhi

•«* Apolicant

(By Adv/ocata Shri P.P.Khurana )

Vs.

1, Lt.Govarnor
Gouarnmant of N.C.T, of Dglhi
Raj Niuas farg, Dalhi.

2o Oiractor of Education
Gov/arnmant of N.C.T, of Dalhi
Old Sacrat ariat,Dalhi

3. Daputy Oiractor of Education (Distt.Cgntral)
Govt.of N.C.T. of Delhi
Nau fioti Nagar, Nau Dalhi.

... Rasoondants

ORDER (ORAL)

/ Hon'bla Shri N, V.Krishnan, Acting Chairmen

Laarnad counsel for the anplicant statac

that the impugned order has since bean uithdraun.

Accordingly, this OA has bacoma in^ructuous and it

is dismissed as^having bacoma infructuoua.

(Smt.Lakshmi Suaminathan) -^N.l/.Krishnan )
1*1 em bar (D) Acting Chairman

sk


